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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD -

QsA.NG,911/94 3 Date of Orders 12,9,96 -
BETWEEN 3
Sri vaddi Sanyasi Rao ' «+ Applicant,

1. The Government of India, rep, by g
its Secretary tO the Government, N
. Ministry of Railways, New Delhi-11, ' j

2. The Secretary, Railway Bhavan, [
Railway Board, Kew Delhi, : i

3, The General Manager, , . =
S.E.Rly., Garden Reach,. \
Calcutta, West -Bengal. state. '

S;:..a...,.j":'.aianal Personnel officer,

5. Divisional Railway Manager (P), _
S,E.Rlys, Waltair, Visakhapatnam, s Respondents,

Counsel for the Applicant es Mr,N.Srinivas

" Counsel for the ﬁes;;ondents ' es Mr,V.,Bhimanna
r

CORAM 3
HON 'BIE SHRI R,RANGARAJAN : MEMBER (ADMN,)
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1o

E E. a
X Oral oxder as per Hon'ble Shri R.Rangarajan, Member (Adm,)
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-~ - - - [

None fo;‘ the applicant, Mr,V,Bhimanna, learned
standing counsel for the respondents present, Though this case -
has been posted number of occasions earlier the applicant’s
counse l-was not present,: Even ted.ay when the 'GA_is;_posted_ for
&ismissal the'app}.icant@j counsel:absent. Hence the QA is
disﬁissed for default, No costs, , M

( R,RANGARATAN )
. Member(Admn, )

Dated: 1 m September, 199@ (}&{\/
.

(Dictated in Open Court) Mrh
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OA.911/94.

Copy te:-

i, The Secretary te the Geverament, Ministry ef Railways,
cevt. eof Imdla, New Delhi-il. .

2. The Secretary, Railway Beard, Railway Bhavan, New De=lhi.

3, The Gemeral Mamager, s.E.Railway, Garden Reach, Catutta
West Bemgal.

4, Semier Divisiemal Persemnel Officer, S.E.,Rly, Wailltair,
visakhapatnam,

S, Divisiemal Railway Manager(P), S.E.Riy. Waltair,

' visakhapatnam,.

6. One cepy te Sri, N.Srinivas , CAT, Hyd.

7.  One cepy te Sri. V.Bhimanma, Addl,. CGS, CAT, Hyd.

8, Onme cepy te Library, CAT, Hyé.

8, On= spare Comny.

rsm/~




’Jﬁ et

1"’[»_}

. L'J'D;

" YLKR

e\ge
%O\\ m_.qr‘!?fﬁ-\"'m“

w

‘yped By ‘]ﬂ]ﬂ amkead By.
Compared by /RDDI‘UUEG’ by

CENTRAL HDP’IINIST?sTT'L TRIGUNAL
HYDER4Y BAD BENCH HYJERA 34D

—
_C
m

- THE HON' JL“ SHRI R, RANGAR FBAN: M{a)

g - tvoll

DATED: : - )?"}?’)alﬂ -

ORBER7 JNOGE M NT A
R ; - =
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AR qulay,

ADMYTTZD A No INTERIN DIRZCTIONS 15500
ALLOWZD
DISPESED OF WITH DIRICTIONS
ISMISZED
DISYISSED A3 WITHDRAWN
RIC/REITETE
ORDER 45 T3 COSTS.
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